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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORIWISE MONTHLY STATEMENT FOR THE MONTH OF
DECEMEER-219

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL| L.B. DB sB TOTAL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9037 0 112 112 0 0 13 13 9136
CIVIL SECOND APPEAL 2870 0 8 8 0 0 3 3 2875
EX. FIRST AFPEAL 45 0 0 0 0 0 0 0 45
EX. SECOND APPEAL 8 0 0 0 0 0 0 0 8
CIVIL MISC, APPEAL 27480 21 306 | 327 0 3 86 89 27698
CIVIL REVISION 585 0 9 9 0 0 2 2 592
CIVIL REVIEW 438 3 10 13 0 11 4 15 436
lCUSTA (CUSTOM APPEAL) 8 0 0 0 0 0 0 0 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 ] 0
¥XCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 389 4 0 4 0 0 0 0 393
W, T, A. 7 0 0 0 0 0 0 0 7
SALES TAX REVISIONS 801 0 6 6 0 0 0 0 807
HTESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 - 0 0 0 - 0 0 1
COMPANY APPLS, 16 0 0 0 0 - 0 0 16
COMPANY SUITS 0 0 0 0 0 0 0 0 0
CUMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 7 0 0 0 0 0 0 0 7
SPECIAL APPEAL { CIVIL) 7 0 0 0 0 0 0 0 7
SPECIAL APPEAL ( WRIT) 1625 99 0 99 0 37 0 37 1687
CLVIL CONTEMPT 3107 1 71 72 0 2 25 27 3152
CIVIL WRIT 52592 95 928 | 1023 0 123 385 508 53107
00 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 227 4 0 4 0 31 0 31 200
CROSS OBJECTION 839 0 0 0 0 0 0 0 839
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL ~A" 100115 227 | 1450 | 1677 0 207 518 725 101067
CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20132 16 147 163 ] 1 76 77 20218
CRIMINAL REVISION 8551 0 110 110 0 0 35 35 8626
:i@ Ese g%gg 6681 0 483 483 0 0 283 283 6881
U/S 438 & 439 CR. P. . 1543 0 937 [ 937 ] o 0 ] 1015 [ 1015 1465
CR. CONT. PETITION 5 0 0 ] 0 0 0 0 5
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
JIABES CORPUS 113 16 0 16 0 20 0 20 109
CR.LTO A 537 1 35 36 0 0 38 38 535
CRLW 268 21 14 35 0 9 7 16 287
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 1] 0 1
TOTAL B 37833 54 1726 | 1780 0 30 1454 | 1484 38129
TOTALA+B 137948 281 3176 | 3457 0 237 1972 2209 139196
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DECEMBER {
MISE. CASES
JCRIBIINAL SIDE
(BAIL & STAY WITH APPEAL REYISION,
HCRIMINAL INTER APFL)
BAIL APPL. IN CRIMINAL
APPEAL 653 15 75 90 0 7 69 76 667
[Revigon & STAY !N crimInAL 1794 0 99 99 0 0 38 38 1855
P 5430 0 400 | 400 | o 0 151 151 5679
CRIMINAL TRANS PET. 4R 75 0 4 4 0 0 0 79
[BA"‘ APPL. & STAY [N CRIMINAL. 0
CHIMINAL CONT. PETITION 0 0 0 0 0 0
BAN. APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL 0 0 0 0 0 0 0 0 0
CRIMINAL MISC, APPLICATION
a5 0 14 14 0 0 11 11 98
TOTAL -C 8047 15 592 607 ] 7 269 276 8378
CRIMINAL TRANSFER PET. 68 0 3 3 0 0 0 0 71
STAY IN HADES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 68 0 3 3 0 0 0 0 7
TOTAL C+D 8115 15 595 610 0 7 269 276 8449
TOTAL A+B+C+D 146063 296 3771 | 4067 ¢ 244 2241 2485 147645
—
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 13 0 0 0 0 0 0 0 13
STAY IN CENTRAL EXCISE APPEAL 10 1 0 1 0 5 0 5 6
STAY IN SALES TAX REY. 32 Q0 0 0 0 0 0 0 32
STAY IN CIVIL FIRST APPEAL 907 1] 90 1] 0 0 3 3 994
STAY IN CIVIL SECOND APPEAL 362 0 8 8 0 0 3 3 367
STAY IN CIVIL MISC. APPEAL 3069 10 170 180 0 6 24 30 3219
Stav INCIVIL REVISION 165 0 9 9 0 0 2 2 172
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 1 0 13 13 0 0 9 9 5
STAY IN CMAP.. 10 0 0 0 0 0 0 0 10
STAY IN SPL. APPEAL (WRIT} 945 58 0 58 0 20 0 20 983
STAY IN WRIT PET. 23289 86 894 980 0 81 320 401 23868
TOTAL -E 28807 155 1184 | 1339 0 112 361 473 29673
CIVIL MISC. APLN. 1173 8 37 45 0 7 18 25 1193
CIVIL MISC. CASE 3231 68 40 108 0 20 24 44 3295
EXE. MiSC. APLN, 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 49 0 1 1 ] 0 0 50
CIVIL TRANSFER APPLICATION 15 0 13 13 0 0 9 9 19
TOTAL -F 4468 76 9] 167 1} 27 51 78 4557
IOTAL E+E 33278 231 1275 | 1506 ] 1349 412 551 34230
[QTAL A+B+C+DHE+F 179338 527 | 5046 | 5573 0 383 | 2653 | 3036 181875
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